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Selandi Beservelr Project

Shri B. C. Mullick:

Will the Minister of Irrigation and
Power be pleased to refer to the re-
ply given to Unstarred Question No
:3:;.0& the 20th Aprl, 1858 and

(a) whether the Planning Com-
mission have finally approved the
:l;ndl Reservoir Project in Orissa,

(b) 2f so, the nature of decisions
?

tm{m ;llllflhl:

The Deputy Minister of Irrigation
and Power (Shri Hathi): (a) No, Sir

(b) Does not arise

Shri Panigrahi: After the 20th
April, 1859, may I know whether the
Planning Commussion has, at  any
time, discussed this matter with the
State Government”

Shri Mathi: The Planning Commis-
sion as such has not discussed this
matter with the Orissa Government
But the Techmecal Advisory Com-
mittee of the Planning Commussion
examined this and suggested to the
Orissa Government to see whethe:
an integrated plan of tlus na‘ure
could be made so as to fit in with the
Bhumkund scheme Those proposal
have now been received from the
Orissa Government on the 27th June
and they are being examined

Shrl Panigrahi: May I know whe-
ther in this Saland: Reservowr Pro-
ject almost all the preliminary work
has been completed? If so what was
the cost of the preliminary work and
what would happen 1f the FPlanning
Commission do not approve the pro-
ject?

Shri Hathi: The prehminary work
that has been done could be utilisea
because here the question s only
that of integrating the benefits of the
scheme with the benefits that will
be derived from the Bhimkund wvro-
ject. It might have an additional bed
regulator so as to fit in with the
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channels from the Bhimkund chan-
nel. But the preliminary works
would not be an expense which
would be useless.

Shri Punlgnhl May we lnow whe-
ther this project will be takem up
simultaneously with the Bhimkund:
project or after the completian of
that project?

Shri Hathi: We cannot say whe-
they they will be takerr up simul-
taneously or one after the  other.

That will depend upon the  Third
Plan.

Shri Supakar: May I know the
stage at which the Bhimkund pro-
ject 13 and whether 1t will be start-
ed and completed m the course of
the Second Five Year Plan?

Shri Hathi: We have received the
project report of Bhunkurd that 1s be-
ing examined That 1s the stage at
which 1t 13 I cannot say whether we
can start i1t in the Serond Five Year
Plan or not

Shri B C. Maullick: May I know
how many acres of land can be
brought under cultivation with this
project?

Shri Hathi: This scheme envisages
to mrrigate annually 3-28 lakh acres

Shri Sadhan Gupta. The hon M-
ister said that the Technical Com-
mittee is examining it Is 1t the
Hathi Committee?

Shri Hathi: That i1s known by that
name But that is the Techmcal Ad-
visory Commuttee of the Planning
Commission,

Shri Surendranath Dwivedy: May
1 know whether the Government 1s
gong to accept the Bhimkund pro-
ject scheme submitted by the Gov-
ernment of Orissa

Mr. Deputy-Speaker:
difterent scheme®

Is it some

Shri Surendranath Dwivedy: The
hon Mimster sad that they are
considering the propoesals for the
Bhimkund project and so this pro-
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§s Yot ‘Dilny tiken %p. I wart ¢
whither Government has «p-
Yroved it or nibt. I omly want to-kibl
whether the benefits tinit sre fo de-
derived from the Salandi project
will be available to the people after
the Bhimkund project has been ac-
cepted by Goverament.

Shri Hathi: That project is under
egimination 6 Government. Whe-
fher it I8 accépted or ‘yrdt we shentld
plan in a way that in case it is #e-
copted, this sthéme shedld also Mave
the benefit of the other scheme.

Qost of Preduction ¢t Foodgrains

*1$17. Bhil ‘Ajit Sl Baihall: Will
the Minister of Wood and ‘Apriedinrre
be pleased to state:

(a) whether any economic sur-
vey Bhas been undertaken to assess
the cost of production of foodgrains;

and

(b) what would be the basis of
fixation of foodgrain prices when the
State takes over trade in foodgrains®

The Deputy Minister of Food and

{Shel A. M. Thowss)-

(a) No fpeciic economic survey ha.

‘been undertaken by the Government

to assesg the cost of production of
foodgrains in the country

{b) Government purchase prices
for foodgreins have to be &xed with
the objeet ‘4f ensuring a reasonable
‘price to the . producer as well ds the
consumer and keeping in view th~
post-harvest prices during the pre-
vious years,

Shri Ajit Singh Sarhadi: What is
the cniterion for the fixation of a
reasonable price to the farmer if no
economic survey his been made?

Shri A, M. Thomas: 1 have said
that no spetMc sarvey as such has
been condutted. But for the benefit
ot the House I may give this infor-
mution that the Central Government
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have {hdertiien dhitain investigat-
fons on the cost of production of food-
grains. An enquiry was conducted
by the Ecomomic and Statistits Dir-
octonteinconlbontion with the

Sardar Iqbal Singh: May ! know
whether the Government has tiken
any step o assume proper.prices .for
the farmers and producers and it ¥t
is so what ig the definition of ‘pre-

per prices?

Bari A. M. Themts: | buve alresdy
sxid  that our procutément prices
are based on the procurement prices
that existed in 1952-33 when there
was control Then we have also
taken into account the post-harvest
prices of subsequent years. Based
on these, the procurement prices
have been fixed. I may also state
that although the figures are diver-
gent for the various States, the pro-
curement prices that we have fixed
are not unreasonable compared to
the cost of production

Bhri Tyagi: The House is anxioux
to know on what criteria the prices
are fixed. It ig not enough for owr
satistaction to know that whatever
prices prevailed in 1953 have been
taken into account and the same
prices have been fixed without a real
survey taking notice of the cost of
the produttion or the coxt 4f Nving
What are the criteria? We want to
know. Is it done arbitrarily?

Shri A. M. Thomas: The survey
resulis have been partly taken imto
account. Of course it is theoretically
desirable to base the procurement
prices on the cost of preductien but
there ure &fficulties. “This guestion
;rgoneﬂrhbyaeonmenceotm

0 and its conclusion is 4o
this eﬂcﬂm

“Establishment of a farm price
level solely on the bazis of cost





